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borrowing would be decided keeping in 
view the policy mentioned above. 

fire In Warehouse in Madras Port 
1441. SHRI M. KALYANASUNDA-

RAM: Will the Minister of FINANCE 
toe pleased to state: 

(a) the extent of loss to the Customs 
due to the fire accident to the bounded 
warehouse in Madras Port on the 7th 
June, 1982; 

(to) what was the value of the pro-
perties bounded in that godown prior to 
the accident; and 

(c) whether any enquiry has been 
made in the accident? 

THE MINISTER OF STATE IN THE 
MINISTRY. OF FINANCE (SHRI 
SAWAISINGH SISODIA): The in-
formation is being collected and will be 
placed on the Table of the House. 

Institutional finance disbursed by 
Financing Institutions 

1442. SHRIMATI KANAK MUK-
HERJEE: Will the Minister of FIN 
ANCE be pleased to state: 

(a) what are the details of the -
institutional finance authorised and 
disbursed by ^financing institutions as at 
the end of 1981-82, State-wise and 
region-wise; 

(b) whether there is any regional 
imbalance in this regard; and 

(c) if so, what are the factors res-
ponsible for the same? 

THE DEPUTY MINISTER IN THE 
MINISTRY    OF    FINANCE     (SHRI 

JANARDHANA POOJARY): (a) The 
region-wise and State-wise details of 
financial assistance sanctioned and 
disbursed by the all-India term lending 
financial institutions viz., the Industrial 
Development Bank of India (IDBI), the 
Industrial Finance Corporation of India 
(IFCI) and the Industrial Credit and 
Investment Corporation of India (ICICI) 
as on 31-3-82 are given respectively in 
statements I, II and III. 

(b)  and   (c) There is  no regional bias 
in the matter of sanction or dis-bursal of 
assistance by the ,all-India term  lending    
financial    institutions, although there is  
some disparity  in the quantum of 
assistance received by different regions 
from the institutions. The all India term 
lending financial institutions do not make 
any region -wise or State-wise allocation 
of funds for    assistance    to  industrial    
units. Flow of assistance is essentially 
determined by locational decisions of thf 
entrepreneurs.    The    locational   deci. 
sions of the entrepreneurs depend on such    
important    factors    as    availability of 
raw material, skilled labour, power 
supply,  basic      infrastructural facilities 
and   proximity to   market. Financial    
assistance is extended by the financial 
institutions in accordance with national 
priorities to all worthwhile projects which 
are found economically   and   financially   
viable  and technically    feasible.    The 
ability of the  financial  institutions  to  
sanction assistance    to    a    particular    
region depends upon the number of viable 
proposals received from the region. 
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